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Ur_Iam from UDlted States 

466S. SHRl MOHAN LAL PATEL: 
Will the Prime Minilter be pleased to 
state: 

(a) the latest position in regard to 
aetting uranium from United States; 

(b) whether Government are tryina to 
aet the supply of uranium from other coun-
tries al~o to run plants smoothly; and 

(c) if so, the details of the countries 
approached and the result achieved ? 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI): <a> to (c) Pursuant 
to the agreement concluded between Jndia 
and France in November 1982, FraDce in 
lieu of U.S. has agreed to supply enriched 
uranium for the Tarapur A tomic Power 

Station within the ftamework of the 1963 
Coopelation AlI'eemeDt. A commercial 
contract to enable the suppJy of eDriched 
uranium was subsequently concluded in 
March J 983. ·One consignment of enriched 
uranium has already been received from 
France. Government have not approached 
any other country for the supply of enriched 
uranium for TAPS. 

"Spreadlal of Desert ia KumaOll. 
Gai-bwal Region of Himalaya., V.p. 

4666. SHRl H.N. BAHUGUNA : Will 
the Prime Minister be plea~d to state: 

<a) whether Government's attention 
has been drawn to the news report concern-
iDa fast spreading of desert in Kumaon, 
Garhwal reaion of Himalayas in U.P., 
cousiq serious ecological imbalances and 
if 80, corrective steps taken/proposed; 

(b) whether it is· a fact that there are 
levera) landslides due to felling of trees, 
deforeatatioo including ovcr-l1'azin8 and 

f haphazard and unscientific construction of 
, roads etc., 'and 

(c) whether Government will act imme-
diately in order to balt serious attropticies 
such as floods, chcckinl of riverl etc. ? 

THB DBPUTY MINISTER. IN THE 
DBPAR.TMBNT OF BNVIRONMENT 

(SHRI DIGVIJAY SINH) : <a> to (c) Infor-
mat ion is beiDa collected and wiD be placed 
on the Table of the House. 

Rerillon of Scheduled Caates aad 
Selledalecl Tribes List. 

4667. SHRI MOHAMMAD ISMAIL: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

<a> whether Government are consider-
ing comprehensive revision of the list of 
Scheduled Castes and Scheduled Tribes; 

(b) whether it is also a fact that the 
Central Goverement have asked for com-
ments from all the State Governments inclu-
ding Union Territories in this reBard; 

(c) if so, how many States and Union 
1 erritorics have furnished their comments; 
and 

(d) wbether Government have asked 
those States who have not given their com-
ments to expedite their comments ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS <SHRI 
NIHAR RANJAN LASKAR): <a> Yes, 
Sir. 

(b) Yes, Sir. 

(c) and Cd) Comments rrom I S States 
and 8 Union Territories have been received 
in ful1. The comments of the remaining 
State GovClnments have not yet been 
received or have been only partly received. 
They are beiD, continously reminded to 
expedite their commt'nt~. 

Recommendations made by Scheduled 
Castes ud Scheduled TrIbes 

Commission 

4668. SHRI BHEEKHABHAI Will 
the Minister of HOME AFFAIRS be plea-
sed co state : 

(a) the number of recommendotions. 
made by the Commission of Scheduled 
Castes and Scheduled Tribes accepted by 
Government and form a part or the 
brochure issued by Department of per.oDnel 
and Administrative R.eforms ; 
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(b) the Dumber 01 luch recommenda-
tiODs referred to State Governments aDd 
Union Territories; and 

(C) to whal extent the original brochure 
has been revjscd ? 

THE MINISTER Of STATE IN THP. 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) The 
Commission for Scheduled Castes and Sche-
~uJed Tribes have so f.u suhmittcd Four 
Annual Report-> to th~ Govcrnment. Copies 
of the first two reporllO have alrcadv been 
placed on both the Hou'ies of parliament. 
Tbe third and fourtb Rep{lr(~ of the Commis-
sion arc under print. Tne first and second 
Rep;)!'! .. of rll: C',l'n'lli'\sio'l c\')rltlinej 27\ 
and 6~6 recommendations ret;Pf'ctively and 
the rin:!1 decision on t!lese recommendations 
has yet to be taken A, far a.. the brochure 
issued by the ()cl'art'1~ent of personnel is 
concerned, it contains only the orders and 
in'itrll.:til')n.; of th.~ (}.wern:nent (lii tile sub-
ject of reservarion ctc. in favour or Schedu-
led C.l ... tt!s 1'~eht"Jld~d Trihe ... 

(b) Copies of first two reports of the 
Commission ha,,~ heen !-tent to all the State 
Govern,menls/Union Territories for at'rro-
priate aClion, 

(e) : The late~1 edition of the Br~hurc 
(Sixth Edition) CCllli,lins many revised fea-
tures. The ~ai~1 Brochure is already available 
in Parliament's Uhrary, 

Productioll, Uidribution and Road 
'Vor'hin(,M~ of Maruti Carli 

4M,9. SHRf RAM PRASAD AHIRWAR: 
SHR} nABtJ RAO I'ARANJPE: 

Will the Minister of INOllSTR Y be pleas-
rd to refer til 1 ertie". ph't'n to t:n!'tarred 
Question No. 244 and 372 un Il) November' 
1983 regarding production and distrihution 
of Maruti Cars and road wc)rthines>; ot 
Maruti Vehicles and state: 

(a) lh~ deliver), schcJule of Maruti 
Cau/Van~ for phase-l de;alcr cities during 
1983-84 ~md 1984·~5: 

(b) on what basis, will production of 
cars/vans be allocated between each dealc~ 
city and the reasons as 10 why production 
will not be alloeated in same proportion a~ 

Dumber or eonlumen in tbe waitinl list· for 
tach city; 

(c) t:pecif'ic te!\t~ or road worthiness 
beinl carried on Maruti Cars aDu V~ns by 
Automotive Research Association of India 
(Pune) and results. thereof tiJJ date; and' 

(d) whether 'he loau wortbiness of 
the vehicles i:s beinl te:,ted with manufac. 
turers claims in rcspect of fuel consumption. 
naximum load capacity,kerb weilJbt, engine 
displacement. maximum horse power, 
compression ratio, I urning and ground 
clearance, if nor, reasons therefor '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY cSHRI S,M. 
KRISHNA) : (a) The citywi.e delivery sche-
dules are yet to be w\)rked out by Maruti 
Udyog Limited. 

(b) The inler-city aJJocation of vehicles 
will be broadly in proportion to the book-
ings subject to providing a minimum number 
of vehicles to each dealer in order to enable 
him to financially break-even. 

(1:) and (d) Maruti v~hiclcs are being manu-
factured by adoption of proven technology. 
The endurance tesb being carried out 
by Automotive kcsc,,ifch Association of 
India (Pune) arc with a view to makina 
further improvements 10 suit local condi-
itons. Th\! fucl efficiency tests carried out 
by the Association have established correct-
ness of the claims m~lde by the manufac-
turer in this re!>pcet, 

Bauxite Re!trves in Eastern Ghats 

4670. SHRI K. PRADHANI: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whcthe[ huge deposits of bauxite 
reserveS have been discovered in the Eastern 
Ghats running from Orissa to Andhra 
Pradesh; 

(b) if Sol). the estimated reserves and 
action bein~ taken (0 C'xploit the bauxite 
commerc:ia1ty; 

(c) the estimated cunsumption of bau-
xite by National Aluminium Company 
Limited complex it loes into production ; 




